-~ : . * B s 2 SRR

HESERVED

CENTRAL ADVINISTRATIVE TRIBUNAL ALLAMABAD BENCH

L

Allahabad this the (A"  day of Beconhy . 1994, , oy

:f Hon'ble Mr, Justice B.C. Saksena, Vice-Chairman
Hon'!ble Mr., K. Muthulbumar, Administrative Member

R

( Original Applicstion no, 83 of 1992,
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l. Dilip Kumar,S/o sri Om Prakash, Guard, Railway
Guarter no, 511B, Lelitrnagar, Allshabad,

2, Pradeep Kumar Yadav, S/o Sri K.L. Yadav, R/o
367/322, Mohatshimganj, Allehacad.

‘ 0 L Aup liCantS .
' _ Counsel for the aApplicant Sri sunil Rai
4 -j:> ¥
? - Vers us
;f :ﬁ: l. The Urion of Indis through the General Marager,
i B ' N. Rly. Beroda House, New Delhi.
!; 4 2. The Livisional Ra;lway*.ancger, Northern Railway,
i L Allshabad,
1 R
t . 3, The Senlor Civisional Commer01al Superintendent
A N. Rly allahabad,
4, The Senior Divisicnal perscnnel Of iicer, N, Rly
A Allshabad.
;; S. The senior Divisional Acbcunts Uffa can i N Ca Rl v
) lt.: nabad
f

e +o HBSpONG- nts

i Counsel for the Responaents Sti A.V. Srivasteva/F. athur
i Sri B.B. Faul,’

Alongwith

Ofiginal Abulication no. 406 cf 1994

i1 Subhesh Chandre, Ss/o sri Rajs Ram, R/o 407, Rajapur,
D‘iﬁtt. ,H,l aahabadt

2% ﬁaQ%%a%%@§r, >/o K. Prasad, R/o 317, K D.S.A. Ground

Vers us

1A nlon uf ndia through the Zeneral M\
F éa Hcuse, nEW 55? e A Maneber

2% The Divisional Railway ianager, N. Rly allahabad,

\

.
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or Civisional Coniercial, Superintendent
1lahabed.

.«. FRe3Pond=nts

Aoplicatiorn no. 110 of 1993

‘am Hussain, s/o syed Aali Hasan, Afa 29 yrs.

113 Chiktoli, P.S. Hussaindbed, F.O.
yistrict Palayum.

sharan Xharwar, S/o sri S. sunder, A/a 33 Yrs

.A Shastri Colony, Distt Mugalssrai,
v .. Appllicants
Vers us

¢ India, through General hNanager, N. nly
Board, perode House, New Delri,

ﬁ:g%eﬁg]lﬁ%.S'Jperlnéenden't, N, le'Barodﬁ

nal Railway hlenager, Northern Railway
usuf Road, Allahabad.

Divisinal Comrmerciel Superintendentg,

i‘ 1.y Nawab Yusuf Road Aliahabad.

ofete - 895p03ﬁen$5

1l Applicstion no. 39 of 93

singh, §/o #., singh, a/a 30 Yrs, R/p
ic Vvigdalaya, Darganj, Allahesbad.

ath Fandey, S/o B.D. Pancey, A/8 30 Yes.
-lage Kewa lpur, Post Beri-Visa, District

pEIo=

‘ant Shukla, 3/o P.N. Shukla, R/o Ram Besic
iya, Daraganj, “llehabad.

;th, s/o Mangru, R/o Ram Basic Vidyslaye
13, Allahabed.

Kumar Tripathi, S/o K.S. Tripathi, R/o
> Laxkshagrah, Post Lakshagarh (Handia),
Aliahabaﬂ.

shanker shukla, s/o sri H.S. Shukla, R/o

3y Ashram Ram Basic Vidyalaya, Daragan) Distt.

dad.
.+s pplicants.
e rs us

5f India thrcuagh Seneral manager Northemn

y » Baroda House, New Delhi.

P
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The senior Civisional Comiercisl, Superintendent :f
N. Rly Allehabcd. '

.s»+ Respond=nts

Syed Nizam Hussain, S/o Syed Ali Hasan, A/a 29 yrs,
R/o Mohalla Chiktoli, P.S. Hussaindbed, P.O,

Ragubir Sharan Xharwar, S/o sri S. sunder, a/a 33 Yrs
R/o 877=A Shastri Colony, Distt Mugalsgsrai.

oo AppPiicants
Vers us

Jnion of Indie, through General Manager, N. anly
Ral lway Board, Berodas House, New Delri.

%hief Cammerciﬁi Superingendent, N. Kly Baroda

Divisional Railway llenager, Northern Rai lway

Seni.r Divisinal Commercial Superintendent, |

.« ¢+ Xespondengs

S T

Nirsle singh, S/o . singh, a/a 30 Yrs, R/p
Ram Bésic Vidalaya, Darganj, Allahebad,

T e T e m—— -

Taraek hath Fandey, S/o B.D. Pancey, A/e 30 Yes.
R/o Village Kewalpur, Post Beri-Visa, District

Kamla Kant shukla, 5/o P.N. Shukla, R/o Rem Bcsic
Amar Bath, S/o Mangru, R/o Ram Basic Vidyalaye

Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
Viliage Laxshagrah, Post Lakshagarh (Handia), }
Distt. Allshabaa. :

Shyam Shanker shukla, S/o sri k.S. shukla, R/o
Valshno Ashram Ram Basic Vidyalaya, Daraganj Distt. |
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o
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Union of India thrcagh Seneral sianager Northepn
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—3, —vcriginal Application no. 110 of 1393
l.
: Japla, District Palayum,
] 2.
3
j-; %
2.
ouse. New De
3 >
Nawab Yusuf Road, Allahabad.,
4,
N. Rly Nawab Yusuf Road Aliahabad.
| »
1 4, uriginal Applicstion noc. 39 of 93
1%
]
i 2.
. UaranaSi.
i 3.
.h Vidyalaya, Daresaanj, “llchabad.
: Daraganj, Allahabad.
E; 51
;g 6.
It
ﬁ Allahabad,
!
' Mersus
L 1.
\,‘ Rai lm‘ay, Baroda House, New Delhi.
J '\‘.
e

|
|
B
|
|
f
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Chief Commercial Superintendert, Northern Rai lway
Baroda House, New Delhi,

Divisional Reilway Maneger, N. Iily, Allahabad.

Senior Divisional Commercial Supreingendent
Ne nly aAllahabad.

... nespondents

A
Criginsl Application nc. 38¢ of 1993

Fezal Karim, ~/o \Mchd. Kadinm, R/o Village Chakiya,
House ne, 104/241 Rpost Office 3.P.C. Distt Allahabad,

Ajay Kashyap, S/o F.S. Keshyap, R/o 63 J.K. Fourth

Avenue, Railway Colony smith Koad, allchabad.

ess Applicants

Versus

‘Union of India, through General Manaoer, Northern

Rallway, Railway Board Baroda House N, Delhi.

Chief Commercial Superintendent, N. Rly Barods
Hogse, New Delhi,

Divisional Railway Mansger, Northern Railway
Allahacad.

Senior Divisional Cosmercial Superintendent.
Northern Railway Nawab Yusuf Road Allashabad,

.. .. Respondents,

:ﬁ 6. Criginal Application no. 32 cf 1993
ig % Qamrul Hesan, Af/a 29 vre s/o Late Sri S.N. Hasan,
EL R/c¢ 121pariyabad, Jogighat, Allahabad.
it
o . Applicab :
Versus 5
i
l. Jnicn of India through Genral Nanager N. Rly, Rly |
Boadd Baroda House New Delhi,
2, Chief Commerciasl Superintendent, N. Rly Baroda
- House, Nev Delhi,
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2,

“TﬁéfUhiOH of lndia thruugh-{hepﬂhaixmant Rai&ﬁéf%&?}ﬂ_

'Iﬁe Divisional Railway Manzger, N. Rly AllabBbag,

Jnion of India, through Secretary Reilw:y Board,

(/A ';

1:
Divisional liailway Manager, Northern Railway, _
Nawab Yusuf Road, Allahabad. ?

Senior Divisional Commercial Superint®ndent,
lNorthern hkailway Allshabaa,

SO0 ﬁESpiﬁdents

— — 5. 5. e

original A pplication no, 1782 cf 1992

vinod Kumar Shaerms, ~/o Shri Chabi Lal, R/o 17/a
Lahie Marg, Allahabad,

. "0 A;-ﬂpli Cant

Yersus

Beard, New Delhi,

p— -u-y—l!q:.wﬁ-lhﬂ”-q.hr-_u
L | p—y 4

The seneral Manager N. Rly Baroda House, New Delh:.
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Original Applicstion no. 1534 of 1992

Sh yam Snrain Singh, S/o R.N. Singh, R/o ®Will & Ppost _
Jemauli, Distt. Baksur, bihar. _ .i§4

Ravincra Tripethi sS/o Sri s.C, Tripathi, R/o
Vill, Dharampur Ghurwa, Tehsil -Pnhoolpur Allahabad,

Ram Bharat, S/o iirdhari Lsl, R/o Deogalpur, post
Mau Axma Distt, Allahaviad,

«vo Applicant

Versus i

Refi Marg, New Delhi,
Seneral Manager, Northern Railway, Roailway Bhewvan

(Baroda Hous) New Delhi. \
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3. Chief Commercial Superiniendent. N. ily RuilShewan
(3arods House) New Delhi,

- 4, Divisionel Railvay Manager, lorthern Railway,
o D.R.¥. Office Newsb Yusuf Road, Allshabag.

- 8., Senior Divisional Commercial supefinteﬁéent. N. Rly
' :D.R«i.m' Offi CE, Allahabad.

«++ HRespondents

9. Jriginal Applicstion no,352 of 1992 i
i
l. Rajendra Prasad Pandey, S/o Sri s.p. Fandey - -
R/o Vvill Nenhcopur, P.0O. Pahara, Distt.lmir;apur i 'l

|

“ o0 Appli cal‘l’t e

- & =
e : % RE

- B e = |
' L Versus o

3% The Union of india through 3eneral Manccar. K. .-
New Delni, Tal s Do

F

o
:*n

A A 25 The Divisi%nal Hailway-ﬁahager, N, ﬁly.éiiﬁgéﬁad. ' 'ii
s Senior Divisicnal Commercial Supdt. N. 1l
b Ufiice Allanabcd, e ey R
. 2 : +es+ RBespondents ;:
10, Original ppplicction no. 4350 of 1994,
1A Fai=ndra Kumar, S/o Sri F.N. Jaisawal
. : F.N. . o 22%
: Gandhi Nagar, Mutthiganj, Distt. &llaﬁagéd.
- 2. Remesh Chand, S/o Sri Late Hari Lal
e - Luker Gcnj, Bistt. Al ‘aabed. g /i
,"-'.'..: ‘ B © e App licants ™
Jf“;‘__
2 Versus

- 1. The Union of India through the General y

" .

gl N. Rly Zarode House, New Delhi.

_,. iﬁ'%i’figionﬂl Rellway Manaser, N. Kly Allahsbad,
R

T e e
BESERLOT Divisiona)

anga.er
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ommervial Superintendent,
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N, Rly, Allahabead.

1l

1.

2

3.

1.
2e
3.

4.

12,

1.

... Responder.ts

"0
Original Application no. 400 of 1994

Ram Niranjan Singh, A/a 38 Yrs, 8/c Sri R.N. singh
R/o 183-Alopibagh, Allehabed,

Km. Shashi srivasteve, A/A 26 Yrs, D/o Sri V.N.
srivastava, R/o 1 Dhinghwas Khothi, Alopibagh,

Allchabad.

Dinesh Kumar, Afa 3. Yrs, S/o sri G.S. lel srivestave
R/o Village & rFost sindhora, Distt. Mirzaepur.

-
-

ess Applicents

Versus

Jnion Of india, thriush General jianag-r, Northern
Réi lway, Railway Board, Raroda House. N. Delhi

Chief personnel Officer, N. Rly, Barode House.

““ew Delhi,
' !

pivisional Reilway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad.

genior Divisional Commercial Superintendent
N. Rly, Allahabad.

.+ s+ Respondensgs,

Original Applicetion no, 399 of 1994

Kadir ahmed, S/o sri Abdul shafoor Khun, A/e 30 Yrs
R/o 182/K/1, A.D.A Colcny Rajrocpur Allsnhabad.

Brijesh fresad, 5/o Sri Nasrein Pressad, A/e 26 Yrs,
/o 93=iatiysra Koadm aAlopibsgh A Llanabead.

Kemledh singh, /o sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibagh, Allehabad.

Rajesh Kumar, S/o Narein Fresad, a/a 28 Yrs, R/o
544 Colonelganj, A4llahabead.

Arun Kant Srivgsédve, S/E sr. M.P. Srivasteva,
a/a 3. Yrs R/o Azad Square, ..mbagh, Allahabad.

Km., Vibha sarswat, D/o S.K. s«rswat, afe 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allchabad,

Km. Abhe Ssarswat, D/o S.R. Sarswat, afa 27 Yrs
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ai luay Colony, Allshabsd.
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Revi Shanker Srivastava, S/o Sri Prem Kumer,
A/a 26 ¥rs, R/ 130-C/51-L Rairoop-pur,

All: sabad.

Apnlicants

L

ikrsus

Jnion of India through General :anager, N. Ely,
Railyvay Board, Barodas House, New Delhi,

2. Chief personnel Cfficer, !. Rly Barodz House,
2w Delhi,

3. Divisionel Railway lznacer, N. Rly, 4 liehakad.

4. Serior Divisionsl Commerciel Superintendent, N. Rly
f«~awaeb Yusuf Road, Allsnsoad,

® s e I{EEFUMFH-;‘;E
13. Criginel Application no. 397 of 1934
i. Piyush Kumer Dwivedi S/o K.K. Dvivedi, 4fe 29 Vrs
- R/050-A ‘iadhwepur zllchabad.
vil . Do n.mesh Saren S/s Hsri Sncnker Lzl, A /é 34 Yrs

R/o C-27/273-3, 1ndiean Fr-s: Colony Jagatcanj,
Varanesi,

3. Rejeev Kumar Srivastave, S/o F.M. Lal, a/s 30 vrs
R/0 CK=-63/209-4 Choti pPiyarie Districi, Veresesi

4. Amulya Kumer Gupte, S/c Sri N.K. Gupte, afe 30 Yrs
R/o 178 yurana Ketra, Allzhsbed.

5. Surendra Kumar S/c XK. lLal a/a 30 Yrs, Rfo VI1AE
FOost Halimpur, Distt., Veranasi.

6. Rakesh Behsii Srivastave, 5/0 K.B. Srivestcva,
A/8i26 ¥rs, Rfo 12 Ghas—Ki-Satti, Khuladbad,
Allshaoad,

o "Priya Kant Srive:tave, 5/o0 Sri A.N. ia8l, afe 35 vYrs
it H/o 5-1/64-2G Chupe-Fur, Distt. Veranass.
. 8. Fraveen Kumer 5/o sri . .prakesh, ~/a8 28 Yrs Rfo shiv

3/13-K-8, Hawalpur Colony,

_ seerapur Beschiee,
Vzranssi,

L 2

\

Applicants

o e e

i



- = T 22 :
~ e S O L N R

. i 5 et L AP S H aiiine

e i

RSN

—

le Union of India, through General Manager, 'I¢. Rly, ¢
Rellwey Board, Baroda House., New e lhi, ' i

<. Chief personnel Officer, Northern Réilway, Barode |
House, New Delhi, 5 i

Sle Divisionel Railway Manaber, Northern Railway, Nawab
Yusuf Road, Allahabad, ‘

4, Senior Divisional Commerciel Superintendent '.. Rly I
Nawab Yusuf Road, Allahabad, o o

+++ Respondengs, |

14, QOriginal A pplicetior no. 1702 of G2

1 Rajendra Prasad , Afa 24 Yrs, S/0 Sri Kej Bahadur l
Singh, R/o Vill Khapeti, post Knapatia, Dist+t
Allehzbad,

2.  Dharam Pal singh, A/s 32 vrs, S/o L.R. singh, R/o
Vill, Shambir Singh pur (Sewaen) P.O. aurei,
Distt. Varanasi.

3. Mahesh Prasad, a/a 35 Yrs, S/o 5ri Remji Prasad '
R/o iiohalls . érsurampur, Post Mughslsarai, pistt
Vardnasi.

4.  Munna Lel, Afa 29 yrs, 5/c Sri Cheddi Résy R/ o
@@ Vill Chandhasi (Khuswaha Basti) Post Cidandhasi,
Mugalsaria. pistt. Veranasi,

o0 e Appli CantS

Vers us

1. Union of India, through General Mancger, N. Rly
Baroda House, New Delhi.

2 Chief Commercial superintendent, N, Rly, Baroda
House, MNew Delhi, |

b Divisional Reilway Manager, N, Rly Nawab Yusuf Road,

4, Senler Divisional Commercial Superintendent, DRM
Offi ce, Alldliabu Gle

+»+ il€SpoOndents

15, Uriginal A4 pplication no. 1227 of 1993

1A Lal Bahadur, s/o sri Jhanra, a/a 28 YIS, R/o wvill

\
Qeh .- g




, et/ {

phawarohi, P.O. Sindhaur, Distt. Mirzapur 8 :

. - 2. Kishorilal, s/o Jhanna, a/a 22 Yrs R/o Vill, Bhewaroh: ' |
P.0. 5indhaur, District Mirzapur., |
| <

3% Horilel, s/o Jhanna, A/3 30 Yrs, R/o Vill RBhawarchi, !
P.0O. Sindheur, Distt. Mirzes ur, i

¢ 4, - Dinesh Prassd, S/o Sri Shvnatn Prasad, A /e 32 Yrs el b
R/o vill & P.O. Baraini, Distt. Mirzs ur

Se Ram Subhag, 5/o0 Sri D. Singh, A /a 27 Yrs, R/o
vill Murahuan, p.0O. Shikargenj Distt. varanasi.

o

6. Sunil Kumer, S/o sri Banshi Lal a/a 31 Yeras ;
r/o B.P. 285 Ravi Nagar Cnlonv, Neer Kali Maqir ]
Mughalsaraei, Varenasi, i

.0 .{{F,):ﬂli Ccd l’"'tS.

'] )
] |
i Versus
H L Jnion of India through General Manager, N. Kly Rail-
| way Board Baroga House. New Delhi
/
‘ ar Chief Personnel Officer, N. Rly Baroda House, New :
[ De lhi.
: 2ic Divisional Ruilway Menc :er, Northern Railway,
| -, Nawab Yusuf Road, A4 llahab-d.
3 4. Senior Divisional Commercial Superintendent
I.. Rly, Navao Yusuf Rozd, allahabad.
:
+.+. Respondents ||
|
i 16. Original Agplicetion no., 873 of 1093 5
| -
1 l.  Sentosh Kumsr Dvivedi, S/o Labe Sri R,M. Dwivedi {
1 i/o vill & Post sindthora, District Mirzapur f
1] ‘ 2% Ranchir <ingh, S/o S.N. singh, r/o Vvill Sultanpur,
" P.O. Makhme}p ur pistt. :au, j
!
| e Virendra singh, s/osri S. singh , r/o Vill Rampur k- 1
¥ Post RampurDhamave Ditt. Allechszbad. &
L 4, Jitencra Bahadur singh, s/o sri A.Singh, r/o EF
b - vill and Fost Rampur Dhamava, DBistt., Allshabagd, ’4
D, Ren Vijei singh, s/o B.X. singh, r/o vill g poct B
aempur Dhamsava, Bistt Allahabad, ) E]
6. Vinay Ku-war Singh,s/o sii .‘shesh §ingh afa 22 Years '

r/o vill ¢ post Reoipur, Dhamava, Distt. Allahabead.

r
7 Bodha $ingh, s/o s:i R, Bahadur, r/o vill chadpur, TP

Qméb e 5 g
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post Bhiteura, Distt. Fatehpur.

8. nam Kripal singh s/o sri A . Singh, R/o/Will Sahimapui,
post Bhitaure, Distt. Fatehpur, ;

9. Kunwar Rajendra Singh, S/c sri J.B. Singh, #&/o0
Badi Jiadari, Fost Siswan, Distt. aAllahabad.

10, Raghvendra Pratap Singh, -5/o sri V.singh r/o vill
Churiyani, posi churiyeni Distt. Fatehpur.

I RNC S G MI S hr g S /0RRe S'er Mishra, r/o vill Jathi rost
Mahidcinour, Distt. Allahebad.

12, Hardwsr, S/o Rem Singh, r/c vill and Post Kaunia
Disti. Azamgarh.

13. Ajai Kumer Srivestava, S/o sri (Late) saheb Lzl
stivastava, r/o Vill & post Sindthora, pitt.

Mirxa,ur. i

l4. Anent Fathak, S/o S.N. Pathak, r/o B=24 3,T.E.
Karelli Allehabead,

15, Kunwar Surendra Sinah, s/o J.B. Singh r/o Vvill

Beli Madari, post Siswan, Distt Allahebad, | ]

16, FKRamesh Singh,_ s/o M. singh, r/o vill and puwst Rampur | 2
Dhamdva, Distt A .lahebad.

f

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga *‘agar .
Colony Varanasi. i

18, Hishamuddin, S/o sri Sahauddin, r/o 577-a Shanshyam
Nagar Colony A4llahcobad.

... Applicants i !

Versus

le Jnion of India, through senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

P

2% Chief Fersonmel Ofiicer, Northern Reilway, Barcds
House, Mew Delhi, |

Se——— s ik
.

| Divisicnal Railway jjan.ger, Northern itailway,
' ihawab Yusuf Road, Allshabad,

o1 it .
i 44 Senior Divisionel Commercisl Superintendent, I
) Noeghern Railway Aallahchad,

. 00 HESpDndéntS

\




1al, =/c New Lasker Line,

.-+ Applicents

Tne Wnion of Incdie through the Gernerel liensger,
nortnern Hailway, Barods House, New Delni.

| -Q_: ~ The Divisional Railway Menager, j.orthern Raelilwey

3. T Scnior Divisicnal Commercial Superints ndent
rortnern Reilvay Alli:znabed. -

4. The senior Divisinal perscnal Officex, N. Ray -
Allahabad- i

T

-
-

e The Senier Divisional Accounts Officer, N. Rly aAllahal ¥

«+«+» Respondents

18. Originzl Applcation no.746 of 1993 » | |
_, i. Samarnath singh s/o salik Rem &fo vill Kureh-Khurd, .'-
B PN P.O. Mugaslsarei Distt Jugalserai. &
.*‘-. ‘ A 2 1
5 - 2 Om prakas:: Sharma, S/o lLate sri puttoo Lal Sharms
P afe r/o vill parshurampur (sikatia) r.O.
Mugalsarai, Pistt Mugslasria,
.s» Applicentis
Ver sus “
"' 1% Union of India, through Genersl Msne jer N. Rly '
; Railway Board, Baroda House. “"ew Delhi )
e Chief Personnel Officer, N. Rly Barode House i
N. Delhi.

3. pPivisional ’cilwsy Manager N. Rly Allshsbad. &

4, Senior Divisional Commercisl Superintendent, N. Rly
Allzhgbad,

> . +»s RespOnients
j 1q. Original Applicetion no. 530 cof 1993
1, Ramesh Chandra, S/o sri R. Cucrap,r/o vill
R Umargani P.S5. Raipur, Tehsi Machlishalar, District
v :Ja‘unpuri- \ L1
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2. Satya prekash, s/c adhya, af/a 30 yrs r/s vill
Rampur Sawai, P.0. Rejupur, Tehsil Mach¥icshahr
Distt. Jaunpur.

3. Jamuna rrasad, s/o srinsth r/o Gopalgur, p.c. Rampur i
Tehsil patii, Distt Pratapgarh. )

1 ; e Sri Ram Singh s/o sri Murali, a/a‘29 yrs r/o
4 Vill Behdaul Khurd, P.O. Surwan Misirp ur,— -
i Tehsil patti Distt. Pratapgearh.

d , ; :

{4 S, Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
A F.O. Ralpur, Tehsil Machlishahr Distt Jaunpur.

F

6. Laxmen Singh, S/o sri Hurali, r/o wvill Behdaul
- Khurd, p.o. Surwan misirpur, Tehsil patti
Distt Praapgarh. ' |
fa Girjs Shankar, S/o sri Chhute Lal A /a 31 yIrs
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr
Distt. Jaunpur,

b4

8. Rajendra prasad, S/o sri Ram Lal, r/cUmargsnj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

| 9. Amrit Lal, S/o sri nath rgc villumarganj Pp.O.
i Raipur, Tebksil Machlishshr District Jeunpur.
|
i

10, Hira “al, spo sri Ram hath, r/o vill Umarganj, p.0. '
Raipur, Tehsil Machlishahr, Distt. Jaunpur, |

«+e. Apnlicangs
| 11
Versus !

e Union of India through General Mandger, Northern
Raidway Railway Board, Barods House, New Delhi,

2% Chief Perscnnel Of ficer, Northern Railway, Rarods
House, !'ew Delhi.

3’ Divisdional Railway vanager, N, Rly Nawab Yusuf
Raod Allshaocd. '

4 o Senior Divisional Commercial Superintendsnt, N.Rly
Allechaovead,

« .+ Hespondents

RO Grigingl Application no, 479 of 1993

15 Shiv Shenker, s/o Rarm Lakhen, r/o vill Behdaul Khurd
F0sT Gaure Distt. rradpgarh

D%, Harl Shanker, S/o sri Chottey Lal, r/o vill Banvirpur
post Rampur, Distt Jaunpur,

S Fam Eshadur, s/c sr. Mchan Lel, rfo Purani Bardahi
Bazar, Post [lukundasaganj, Tehsil Patti, Distt.

Pratapoarh, \
b o




S gt

7.

Se

10,

G.

S

nam Ashrey, S/o sri Bam Adhar, r/o village Sukhan

- -

Misirpur, Post Suvensa, Tehsil patti. Ditt pretapgarhn,

vibha shenker, 5/o0 sri Shoitey 1al rfo vill
Eanveerpur, POst R-@EpUr pistt Jaunpur.

Rem Khelewan, S/o sri Kandhai. r/o vill Sawsl Rampur
rost Serei Bika, Disti. Jsunpurs

Bpam Dahadur, S/c sri Rem Abhilesh, r/p vill
pur Kharagraei, Post Suvnass, Disti. Pratapsern.

~omsh.nker, S/o s-i Chottey Lsl, r/o bBarveeIpurl,
post fampur Distt. -8uncur,

12133, Spo sri lietapher, p/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

shesh Nath, s/oc sri late Saraern , r/p vill & Post
silaudhi, Distt. Preta,.garh. 'y

«es Ap.licent

Vers us

‘Jnicn of India through Gerneral iiensger, K. xly Beilwe)
Board Baroda House, New Delhi.

Chief Perosnnal Ufficer, Northern Railwey, Barocdce
Homse, New Delhi. .

Divisional Reilwey, lMansgel, Northern R&ilvay
Allahabad. |

senicr Divisional Commercisl superintendent ;
Northern Railway A llahebed. ;

. s Respecndents

S . L

Original Acclicaticn pos A6 aof 1993

Kishen Sinch, S/o sri Ram Naginé Sin:h x/o
U yard Coleny Qr. no, 702-C, »ugalserai, Distt.
varenasi.

Ramesh, S/o sri Ramji r/o vill & P.O. Férshuremp ur
sibtian post Mugslsarai, Distt. varenesi.

ashok Kumar Fandey, s/o sri Balmiky randey r/o
Siotien, parshurampur, F.O. Mugalssrai, Alinaer
Distt. V. rénasi,

Prem Kumar Srivastave, 3/0 sri 5.M. Srivasteve,
r/o Loco Colony Gr. no, 128-K Mugelsérej Distt
Vareénasi, '

Dilip Kumar Sinha, s/o sri Deep hsrein Lal,
R/o Harur Colony CGr. no. 594-4 rtugalsarai, Distt,
V::I'ané.s i -

\... Acplicants
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1.
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Vers us

Jnion of India through General Manager, N, Rly
Raeilvay Board, Barods Hocuse, New D- 1h%,

Chief Personnel Offlcer, Northern Railway, Barode
House, New Delhi, A

Livisional Railway Manayer, lNorthern Rai lvay
Allahahag,

Serior Divisional Commercisl Superintendent, Nerthern
Rellway, Nawab Yusuf Road, Allshehad.

v +s nhi€SpONdents

Criginal Appliceation no. 1006 of 1992

Santosh Kumar s/o sri E.G. Sharma, r/o 146-4 Loco
colony Aligarh.

eo Applicant

Vers us

Union of India through the seneral Manager, N. Rly
3aroda House, New Delhi, i

-

 Divisional Railway Manager, N. Rly allahabad,

Setior Divisio 1wl Commercis] Superintendent, N, Riy
Allahabad,

e RESP OndE"ntS

uriginal A pplicaetion no, 1303/92

sushil Kumar Pandey, s/c Ft..N. Pandey, ii/o
00 Bhendari sttiorn Ro., Jaunpur,

Sihit, Jyotl Saxend, 1/o sri K. Sexena, 99/303, Sisanay
Badha Gheuraha, K.npur.

evs Applicznts,

Vers us

Jnion of lndia_thruugh_aeneral Manager, N, Rly
Baroda House, New Dolhi.

The Divisional Hailway.Maneqer, Northern Railvey

- = =
e s e -

e S —
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1.

-
il
Sl

/e Lot/

Allehebsad. &3

The Srnicr Jivisicnal Commerciel su dt. N
DR Office. allahabad., RSy

.+ Responcdents

Original Applicatior no. 1715/92

1ndu prabhs Fander, v/o sri B.N. Pandev

= 4 : ; Vay L% » e I
94/1A Galle Bazal Tilhergenj. hlla?&bag: 4

Stit, *sdhurd Misra, w/o Sri O.P Mish
= * -y W - c ra
02. Bhanderi stafion Road, Jauﬂpuf. ,» I/0

ook ﬁpplicant

Vers us

Maha g N,
Borada House, New Delhif iehdger, N, Rly

Divisional Railway Maneger, M. Kiy A llciiabad.

Senior Divisional Commerci~l o -
- : 18 anerclce d bupd‘t- M. ﬁ]— DR
Office , Allshabad. y DR

«++» Hespondents

Srigiral Applicetion no. 133/93

Krips Shenkar, s/o sri V. Nahh Vil
. 2 S o : 11l pata-ka-
F.O, Ram Nagar, Bistt. Allahabsd = For-

Jmesh Chendra, s/o 5rj
; St€y 2/0 5rl1 5, Prasdad, R/o Vill Tikarj:
P.O. Bhemni Hitsr, Distt, ﬁlthﬂde{ e

vos ARPlicunts

V'ersus

Jrion of indie tr =
¥ . nrough General Mana: P
Baroda House, New Delhi, méNager N. hly

Divisional Railway inanager, N. Rly, Aallabhebag

SI. Divisional Comuoreis : g
DRSHEEe 1raas C PSrintendent, N. 1y

\\ +¢ . Respondeonts
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1.

| 2%,
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 Divisional Railway meneger, N. Rly, allahsebad.

i/ BLE /!

Original Ap:lication no. 514/93 i

sri Krishna hend Pathak, S/o sri T. Pathak, r/o -
vill., ameon, P.O. Sahibgan), Distt. varﬁmasi l

subit De, S/o S.K. De, 'vfo Uma Kutir, station
Road, Jaunpur. :

«»o Abplicant :

Versus
Urion of India through General Manager N. Rly

Baeroda House, New Delhi,

Sr., Divisicnal Superintendent Commercial N. Rly
DRIA Office, Allahabad. ! |

.+ s+ RESpONd=NTS !i
!
|

Driginal Applicexon no, 777/93

satya Prakash wishra, s/o sri R.S. Mishra, R/o
Af3, 176 Krishna Nagar, Keedcanj, Allzhabad.

¢ o0 :{-':pi“i‘il:unt
L~

Versus

Jnion Of India through General [lanager, N. Rly
Barodse House NNew Delhi.

The Divisional Railway Manager, N. Rly A llshabad.

Br.Divicional Commercial Smperintendent , N. Rly
DRM Office Allshabad.

" HES,OI’JCE’I’I'Lb

Originel A pplicaeion nc, 457/93

shechi Kumar !Mishre, S/o R.A. Mishra, r/o vill |
Ghatwa , 0ost Karchana, FP.5. Karchana, Distt Allalisbad, |
Fresent Address 134- Tula Rem Bagh A llchabad. |

Ra'endra prasad Mihsra, s/o sri D.P. Mishra f
Vill Kasidahdn, Pyst Nethaipur , Dilstt. Varanasi

Ancop Singh, §/o Sri S.P. Sinzh, R/o Vill, and P.O. | J
nem ‘*2gar Bhojpur, P.S. Adtoo, Distt., Pratapgarh. ! L

500 sen ke

Versus Q];tr}'b e () E
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1.

2,

VRRLTTN/

gJnion of india through General Maneaer, N..Riy
Barcda House, New Delhi.

niyvisicnal Railway .Manager, iv. kly allshebsac,
senior Divisinal Commercieal Superintendent N. Rly
Allehabtad.

genior Divisionel pPersonnal Officer, 1ijorthempn
Railwey Allanabad.

s-nior pivisional Accounts Officer R.. RLy
Allahateagd,

... nespcndents

Original Application no. 1028/93

sri Re. Iripethi

Rajesh Kumar Tripethi, S/o
llancbad.

R/o 354/7/1, Jayentipur, Dhumapgang A

» * @9 g‘:ujp niCdnt

Ve rs us
‘Jnion of indie through seneral ilanage: N. hly
naroda House, N. Delhi.

Divisional Railway iianeger, N. Rly Allahebad,

Senior Divisional Commercial jianager, N. Kly
DRM. Office Allchabad.

. Resgpondents

s

Original application no. 1243/93

shiv pPrakash Dubey, S/o S.D. Dwivedi, r/o will,
Mawapura (Kakraha) P.O. Felehpur, Distt. Kau.

Versus

Jnion of India througn General lanager N. ~ly
Baroda House. New Delhi.

Divisional Keilway !Manager, N, Rly Al lghakad,

senior Divisional Comuercial [enager, N, Rly

Alla ha bad.
\\ .o A€SpoONdents
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= 39. Original Application no. 1362/92 -
% Pawan Kumar Psndey, S/o Sri s.s. Fandey, R/o 161/5 !
A, Azad Negar, South Malaka, Allahabqﬁw
2.  Arun Kumer singh, S/o Late Sri Ramkant singh, R/o
¥ Vill./pP.O. Kaju, Allahabad,
.+« Applicant
Versus
1, Union of India through Seneral Manager N, Rly
Barodas House., New Pelhi.
2. Divisional Railway vieneger, N. Rly Allzhabad.
a. ST. .Divisional Ccmmercial, Superintendent N, Rly
A llahabad, '
«++ FRespondents
32. Original Application no, 1511/92
Suresh Kums r Srivas#ava, S/o Sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Allahabad,
: o e }:lppl? mnt
Vers us
1. The Union of India through General Mandge ,
Baroda House. New Delhi, i R
2., Divisional Railway Menager, N. Rly alle he .bag
3e sré Divisiorial Gommercial Supdt. N. Rly e L
P habd. T ORM Offi'ce
e+ €S >¢ pgants
32. Criginal pgpplication nc. 1609/92
oS Sharda Babu, S/o Ghussit Lal, RK/o oD f
A » B0 1 65, Nakhas kona, |
2, srar Ahmad O S¥i Abrar Ahma 1, : :
ﬁllchaéad. » S/ A L » */o 553 AttarSUJyal
‘soe Applicant ;w
Versus \\
- (9
o SRR T e e —— - 1
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o

vnion of lndia though General Managefim. Rly
Allahabad,

Divisional Failway Manager, N, Kly Allchabad.

SIv Divisional Ccmmercial Supdt. N. Rly A llahabad.

* o HESpDndEHtS

Criginal application no, 1628/92

Vijai Kumar Sinha, S/o Sri D.N. lal, r/o Hapar
Colcny Qr. no, 694-4 iughalsarai,

Sunil Kumer Sinha, s/o s5ri V.N, Lal, R/o gr. no,
593-B Hapur Colony Mugalcaraj,

Nazxayan Dutt Dubey, S/o Llate sri K.D, Dubey, r/o

131-3H, First Avenue, Rellway Colony, smith Road
Allangbad, :

* 8 Appli{.‘:nnts

Vers us

Unicn of India, threugh General Manager, N. Rly
Bsrocde House. New D= 1hi.

Chief Commercial Superintendent, N. Rly Barods House
New Delhi, 2

Divisionsl Railvay Remanger, N. Rly aAllehabad,

SI. Divisional Conmmercial Supdt. N. FRly Allchabad,

« «s nespcndents

Original Applicotion no. 1663/92

Mithli sh Kumar wi-shre, S/o sri H,R., Mishra

r/p 41~C Baghambari Hoed, Tilek Nagar, Allahabag,
Sharaed Dhyani, s/o Late sri GeP. Dhayeni, r/c

C/o G.P. Dhayani, Prayag sangit semiti, 12-C kamla
Nehru Road, Allahagbad,

Ram ji Verma, S/o sri K,N. Verms r/o House no,
173/B Railvay Colony no, 1} Subedarganj, Allahabad,

eee pplicants

3
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— VeIs us I
x ,

Le Union of Indie through General Manager, N, Rly
Baroda HYuse, New Delhi, | |
2 chief Commercial Superintendent, Ne Rly Barode
House MNew Belhi,

S Divisional Railwsy Maneger . Rly Allahatad,

4, sr, Divisionel Commercial Supdt. N. Rly Allahabad.

e .+ sespondcnis,

36, Original 4pplicaticn no. 1773/92

l. Vvinod Kumsr S/o Sri R.Y. Ram, r/o C 757, GTB Nagar
nereli Allcehebad.

s/o .Sri. R.S. Ram /o 23/B/76/C/ 5{ |

o \irendre Kumar,
1003, Allspur, Allahabad. | | f
Je '”§Eﬁj5?;ﬁﬁmar Srivasteve, S5/o0 Sri R.F. Srivdﬁtqva ,ﬁ, |
r/o 1458/5A, Chzkia, P.0O. GTB Neger, nllshabac. ]
g : . *a ‘qpp li CL:Jn-LS .
& |
11y
Vers us |
1. Hn;:n of indie through Seneral janaqer, MN. i&ly N

New Celhi,

2% The Civisionael Reilvey Meneger, N, Rly Allshabad. i

™

3. Sos Bivisional Comml., Supdt. Northern Kailway
DAE Office Allchebad. :

Hespondanis

3%, Original A pplicetion no., 1821/92

Sudhir Kumer /Sfo sri Hridaya Nerein south of Jania
Road, New Yar, Distt., Potna, Fresent Address.
101 Aanand Bagh uld Baiharsena Allchcbed.

.o+ Applicent

\
Vers us ‘hﬁh’




g Y

'j rﬁﬁ h Gneral iienager, N. Rly

e e

w Delhki.

_., T -

pivisionral Reillwey lMancger, N.Rly Allsheoed.

sr. Divisionsal Sommercial Supdt.i. hly Allehsbed.
4, Sr. Divisicrel Fersomnal Officexr l.. 5ly Allshebed.

5. . Divisional Accounts Officer, N. ily Allahabed——

e ... fHespondents

38. Original aApplicziion no, 1822/92

1 Arun Kumer, S/o Sri G.P. Sriveastava, ) A 031
Jlc EBaindrenea Allahabad

. - R T e S —— -

. ® 0 @i]licant

\Jers us
== ﬁu:*r:—-h_*-w.:wm__ -

= =k

1. Jnion of Indis throagh-fﬁe Genersl Manacer, N. Rly-:hé%ﬁ :
Barode House, Alleheoad.

P ¥ . ‘
e 2. nivisional Hailwey ilanager, N. Rly Allchebad. :
- | :
@ & 3. sr. Dvisional Commercial Supdt. N. Rly. allenaped.

4, sp. Divisional Personnal Officer, N. ~ly Allzhabed.

e Y T —" g L S

| A : S sr. Divisional Account- ufficer, M. Rly Alichebad.
.gﬁ?,, | .. HRaespcondents
a‘-..._- [
.'_ ey
- A h;ﬁn
= 1 <) j
tffj%? 39, Original applicaion no. 1825/92

)% vlrendra pretap singh, S/o R. Singh, R/o lurshen,
post Shikargani, Distt. Varenasi.

e virendre Bahadur 5inch, 5/0 Sii h.E. Singh, Rfo !
vill prempur, Fost Chakis, Distt. Verenasi. u

13
215 wohan Prasad, S/o sri lalji, R/o Vvill Murshen, Fost |

shikerganj, Bistt. Vsrenasi. : &

4. Brii Ra) Yaduv, s/o0 Sri B.R. Yadav, R/o Vvill IEJ

- Murczhan, Fost Shikerganj, Distt. Verdnasi, B

5, Krishne Mprari, Sinch, $/o sri R. luret, r/fo

vill Mura han, post shlkalganj, PBistt. Varenasi. 1

56, surendra ratap 5ingh, S/o Sri R.B. singh, R/o vill ;;L
' ‘Prem, urbost chakia, Distt. Varanecsi. g
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e
Vers us
1 ‘Jjnicn cf 1ndia through General [aneager, N. Rly
‘ Harode House New Delhl. _}_
2 ~hief Commercial superintendent, I. Rly Ha;oda
House New Delhi. [ 0 | 3
3 nivisional Railwey Manager, N. kly Allaehebea.
4 se, Divisioral Commerciel superintencent , !
N. Rly, Allehabad. ;
i
E ... Responoents :
i b
i
Ap. Original applicetion no. 1231/92
= i .Alok Kumar,Sinhe, c/osri S.P. Sinha, E/ONR2:3 15
= " 5ld Bairshena, Allshabad. | 7 ik A i |
s i : = : o A o
e 2 _~§3#iLS?i?aFtava, s/o Sri Um yragagh, r/o %9/51;%_::_;;!
el B | ‘¥ola Danda Bhawapur, Himmatgang, A llahabad. . 0 oooangd
A e X N e LAopliccants if
il
1
= - } |
e \Vers us g |
1. union of india throughieneral iieneézer, N. Rly ! |
naroda House, New D¢ i1hi. !.
2% Divisional Railway Maneger, N Rly allshesbead., |
| B ST, Divisional Commercial Supct. N. Rly A llshabad.
<o+ Respondents |
i
#44. Original Applicatiorn no. 333/92 |
1. shwetank Verme, /0 5ri B.,P Verma, r/o 25, Ghas Kui '
Satti, Khuldabad. Allshabac.
l P ‘:t.Up li Clﬁ“t
|
|
)
} -
& Vexrsus
i |
1. union of 1lnida through‘ﬁﬁneral Manager N. kly
1 Garoda House, New Delhi.
| 2. General aenager, N. fly, Railway Bhawsn (Barodd 4
ri E:.GUSQ) ’ he w De ihl, \ “_ | Ii
1 | ' :
| n Qﬁt\" R I
q‘.:.i l *
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2SR/ it

chief Commercial Supdte. N. Rly, Rail Bhawan,
Beroda House, New Delhi.

Divisional Reilway Mana.er, N. Rly, DRwv Cffice
Allshabad. !

Sr. Divisional Commercial Supdt. N. rly, Allahebed.

... nespondents

original Ap.l.cation no, 643/94

hiv payal pandey, S/o Late Sri Pt. K;i;hén pan@ey
E/o Bloik no. 27/15 Labour Colony, Neini Allshabad.

s Applieenit

Vers us

The Union of Inida throagh General Manager, N.P;ly

-::Earoda House, New De‘hi : : ks b _Ff5fﬁ*?

e L

----d---- - 2

__-.._.-—-—-—-

S 2.1=maiula;nﬁal"aa11wﬁyﬁﬁ‘ﬁager~ﬁ&. ﬁlV1 “Ilahaban...u:vw:;;

Sr., Dlvi=10ncl Commerc1al Ianager, N. Rly Allahabad.,

.+ Hepsondents

Original Applicetion no, 61/94

gantosh Kumer Sinha, s/o L.J. Sinna, afa 32 Yrs.
r/o Vill Kanharpur, P.0. Khardan, Distt. Varanasi.

. B = Jf{pp li C:';ﬂ!t

Versus

Union of India throu?hizeneral Manager, N. rly,
Baroda House, New Delhi,

Chief Commercial Supdt. N. #ly Bueroca louse,
New Ddl-'ai s

Divisional Railway itanager, N. Rly, Allahelac.

$r, Divisionsl Commercial Supdt. DitM ODfiice
Allahabad.
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1o

Be

10.

1l.

12.

PG *‘--ﬁ*ﬂﬂfmji , /o Late sri Lo lsRam, r/o 6la/i Teliazgani,
'“ﬂ§a~;‘gﬁlahdbad. | i g
' ik - \ «0 e Applical"l'bw 4
i1

1. Ahaﬁﬁ-gingh. gf/o Sri S.l. singh, /o 524-A, Traffic
Colony 4allshabec.

Raj KumeT S
.G, Mexa, Allahabed.

2 _9_;_-..._..

%

ingh, S/b Sri . nDayel 5ing', r/o 5=

ﬂai'?rakash ginah, S/¢ s5ti N.D. gingh, rfo 9 il.G.
:arg, Allahobad.

santosh Komer sin
Marg Alkhaiad.

oh, S/o sri M.D. sinah, r/o 5= M.G.

singh, s/o N.B. singh, r/o 13/3 Kereid Beg

S.Ke
Allahabed.

'GG:LOH'}' )
g/o Sri K.P. Sinci, Retd.
Sollege. pratepgsrh.

sinah, r/o Vill.
pratapgesh.

Jmesh Fratap Singh,
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1o/ SR/

Vlergus

Union of Indie, through 3enerel iianager, N. Rly
Liai lwgy Board, House . .ew LCelhi,

L N

chief commercicl sugdt., N. Rly Beroda liouse,
NEW D‘:‘: lhi *

Divisior,al Railway Manager, Nh. rly, AllshabaG——

Sr. Divisionagl Commercisl, Supdi. Northern Reilway,
Allzhabad.

Iiespcndents

‘"

Original i‘q_,pl; cavl O

Ram Singh Yadav, 5/o Sri R.4. Yadev, r/o viil,
Pursbharghai, pP.0. Suhansa, Tehsil Fatti, Distwe.
pPratepgarh.

Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0Q. Gsura, Tehsil petti, Distt.
Pratapgerh.

m prakash, s/o sri R. Dular, ;/0 vill. Behdaul
Khurd, P.0. Gaura, Tehsil Fatti. pratapgara.

Ve'sudev, s/o K.v. Yadav, r/o vill. Xudia-ka-pura
Tehsil viechchalisehar, Distt. Jaunpur.

..+ Applicants

_ Versus
Union of indie through Generel [anager, horthern
Railway Railway Scard, Baroda ifouse.
Chief Commercial Supdt. N. Rly, Baroda ilouse. New
Delhi.

pivisional Railway Mana.er, N. Rly Allaiabe

[k

Sy, Divisional Gommerciasl Supdt. N+ Hly, & nabad.

I.-..J
|
-

d
nespondentis,

Crigianl Application no. 197493

chet singh, s/9o sri Ra; Dshadur singh,
Inargaon, (Oost Semrahs, Distt. Verangssi.
shiv Kumar,liicshrs,

=, f ~ & = " S g .l‘l
*5/0 5T) HePo Mdshr a ;o
VYLl Tatihera, e

Fost Deonahti, Disit.

« M

Vinod Rutier 3ingh, EHDLE-%HS.s. cirgh, \ZA0
VELl Raon, FOst Semradh,  Dlistt. Vet aiiasie

\
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o ~vi 5.5. Triothd, |
geidatod, Distt. allana~ec.

/

wakesh Chandra Tripaind,
r/o vill., shisakpura, Pos

L.

S
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5 shyam Krishar Dwivec, 574G o Ve Dwlvedz, r/
. . ® . O ol - r SATE e —
Vi, Topo, Laiishagrafly, LLSue H¢lﬂ-ﬁ\;%ﬁ
..l-lal‘ .
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Versus

1 £ S a ) —-
1 mion of India through Sneral “anG;LEA'“‘ nly,
L] i - = L) i y g = I 2
Rallway Dhawan, Barods ilouse. .n€w Duind

i"d&v';‘l Eﬁlhi.

- jef commercisl Supdt. Caroda nouse,
' * e Rly & Allahabad
Divisional Lailway managel, .. HBly & A-1alicbaUe.
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... Respondenis

71 @, Originsl Application no. 162/93

SeHolle FandEY, I/O 45 Sariwah

PR g — .

1. prem Shanker, s/o s5ri
cla, allahabad.
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o b Ve o ! :
11 [New sohhbatiabagh, Allghaiac.
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i
+zva, 1/0 15/

x S ./ o r'“
/o sri N.N. Adhikari ¥/ o 59 5=b
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5. hRajendra Selaswat, s/0 S1i P.S. Saresnci, r/

63 3eriwen Tola, Allshebeac .
1 ) ~r 1 i R 1 av
Om DPrakesh srivastava, J/D syl P.H.‘lev%% flit*:ba4
r/o gws (54) Baaghambarl =olony 3/3 allapur Allehedac.
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Railway Board, =srode llouse, AY llew pelhi.
chief personnel Officer, horthern 2gilwey, BRarccs
House, l.ew D€ 1hi.,

Ciyisionael Railway vananer, e 11y, Allehabeacs

senior Divisional Gommercial Supdte I e dLIVAS
Allﬂ'hahdd' e S S S ’ -
.+. RespoOndenits

Original Application nos. 151/93

shec Kumer Yaaav, g/c Sii F.L..Yadav, r/o 164-A
Alopibagh. Alle'.abaa.

rp..l

shagilendras 5a
301]41—3/9E Tilsk ivagar,

Km. Rajeshweri, D/o Ssri Ram Dass, r/o 2/92-A
itamanang |.agar, Allshabeo. :

hai Verme, S/0 Sri B.P. VeIma, I/0
i Allahe

of:.

c/o sti AJ.N. Srivassieve,

sunil Kumar Srivaslave,

r/o 127 itatira Road,

srivastava, /0

x2jesh Kumar, s/o 381 S.P.L.
Dhanbad.

£.0eGole SIivestave, sucdamadin,
awecesh Kumer Singh, s/o sri J.sinsh, r/o surshiys,
post sanscih, Disit.

e
)
-

anjani Kumar srivaste </o0 sri V.Ne. Srivestava,
r/o 28-A Krishan Negal, Allahekad.

¢srunesh Kumar, S/o Sri T. lvath, r/0 545-G Ghanshyam
Nhagar, Allahabad.

s/c sri pP. Lal r¢o

shyam Frakeash srivastava,
Allghiabad.

Ews 54 Baghambari colony,

s/0 Sri rrem Kumar, r/o 16/11 Uew
Allshabad.

Lalit Kunar,
gohbatiabagh,

Applicant

\lersuc

Jrion of india through senelal iencger, ive hly

Raroda House, i.ew Lelhl.

chiaf personnel Officer, . Rly, Baroda house,
New Dalhi.

nivisional iteilway sanazer, b i1ly, Allghabed.

senior pivisionel commezgiel Supdt. N. Nily Allahabs
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Qriginal Applicatien Ne, 150 of 199

1, Shri Dhirendra Kumar Mishra, s/e,
shri H.M. Mishra, r/e 23/47/107 ﬂ§
Indrapuri Colony, Allahpur,

- Allahabad,

W
-
o Ly
ke ___-‘..ﬁ-l- -

cos e prlican't

——
i

Versus

le Unien ef India threugh Genral
Manager, N, Railway Head Querters

Off ice Bareda Heouse, New Delhi,

-
L D e T .

«ss s Respendents

b
i

O R D E R(RESERVED)

o e I

JUSTICE B.C. SAKSENA, V.C

This bunch ef 7% cases in all invelve almost ﬁ

1dent1ca1 questions ef fact and law and reliefs alse, O.A

83 ef 1992 is being treated as the leading OA. The number

of days of werking varies in each ef the O.A and breadly
the periéd ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that te# on the

allegatiens made by the applicants in the month ef January
1982,

£ . \

.E 2 The applicants allegeﬂfthat they had werked feor

i the peried, indicated by them in the varieus O.ss.in the menth

of January 1982 @ Rs,15/= per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2,90

they made representatien regarding their re-engagement as

Velunteer Ticket Collecters since they had werked prier te

nr
e

—— - o
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. .
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17 lllqség
f 3, Reliance fer the claim is based on the decisions
fk e o3 N A e 05EDdS Fribunal'as alse the P.B, in-a few 0,As ‘preferred
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N eforel have sought a reldef for &

o

gU SR ok

by pzrsons similarly circumstanced. The applicants,

N

~ direction to the

A 4 e -
;F;eapondcnts +o re-engage tne applicenis a8s Volun=:eexr

Ticket Cullactore or vobile Booking Clerks &S

Rules. - Thoy'have also in some petitions prayec that &

direction be dissued TO {he respondents to teke the peti-

Licn>rs on duty &nd pay haclk wages from 1C.12.60 till

+he date when they first presented ihems@lves for engage-

ment.

4o The respondents heve lesisted the petition enc have

filed a counar affidavit as &lso & supplemantary counier

affidavito
e The applicants have filad & rejoinder =f fidavit.

The applicants have admittedly not re-engaged afver cnelr

<hort stint ranging between 5 to 18 days in the month of
Jenuary 1982. The Reilway Bosrd's circulars dated 6.2.90

is annexed as anexure Al to the leading C.A and have

-1s0 been annexed 1in XXX SOMe of the U.As. A p.rusal of

the said letter shows that in the light of the 3udgment

dated 26,.,8,87 of the Ceniral Administratilve Tribunal,

principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera

Mehta and Urs Vs. Union of India and Ors ) anc dismissal
of the SLP'No, 14613/87 by the Hon'ble Supreme Couxt

on 7.9.39, The Lailwsy Boerd has decided that the ‘cut
offt zate for being considored for absorption in
reguler employment against regulear vacancies earliex
provided to be 14,8,81 will be substituted by 17.L1.80
Paragraph 3 of the circular letter is the anchor sheat

for the claim in the present U.A which reads as under:-
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" 1In regard te candidates engagéd as Mobile

s s
i A et il e

Boeking Clerks diﬁcharged censeq%?nt en

digeentinuance ef the scheme by zenal
, : | Board's :
Railways, as a result -f/ﬁ@%{letter; dated

17.11.,86 er any earlier instructien teo the

same effect may b? re-engaged as Mobile
Booeking Clerks as;and when they appreach
the Railway‘Administration in regular
emp leyment may be?cunsidered after they

cemplete 3 years eof service as Mobile

- - . ¢ ’ -.
- B S i 1 E e '.r!.n-—i. -
i : 1 = k T Tl g gl et = T
N— g~ P e T g e R ol s e

Beoking Clerks in the same manner as in H

| the case of other Mobile Booking Clerks

. covered under para l. "

G.

Board's letter dated 21.4.82 and the 'cut off date! |

- In paragraph 1 attentien was invited te Railway

provided therein was 14.8.8].
3.

We have heard the learned ceunsel fer the parties,

o’ RAe Shri B.B. Paul, ceunsel appearing fer the resp o=

ndents raised a preliminary ebjectien that the 0.As are

L barredgpy time, lacheé and acquégilnce.

£
Ge. The learned ceunsel urged that the applicants

| _ have net been engaged after January 1982, He further

submitted that the Railway Beard's letter dated 6.2,.,1990

dees net govern the applicants whe alleged te have werked

fer a peried between 5 te 18 days as Volunteer Ticket

Collecters, He further submitted that the applicants were

4 Net discharged censequent te discentinuance ef the scheme

!

B by the zonal Railways as a result of the Board's letter

E | ey dated lﬁ,l;.%. ‘Their!discontinuince had takeh place four
L o b L ::_ \
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years earlier and not on the basis ef the Railway Board's
said letter,

10. The respeondents have also disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duration indicated by them in each of the
O.As, The applicants in suppert ef their assertien of
having werked in the year 1982 foy a number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy efg,

ebrtificate stated te have been issued by ene Ram Das whe
He ad

has given out his designatien as/Ticket Cellecter AKM, N. Rly |

Allahabad,

Copy of such a certificate has been annexed as

Annexures A=3 and A-4 te the leading O.,A. Shri B.B. Paul
submitted that Shri Ram Das was net Competent te issue this
Certificate and the said certificate cannet be treated as

preof ef the working period of the applicants indicated in
the ceréificates. We, however, feel that it would not be

necessary teo enter inte this controversy for the purpeses

ef deciding the O.As. We, proceed to decide the O0.A in the

light ef the claim based en the provisions of the Railway

Board's circular letter dated 6.,2,90. We, hewever, make it

clear that we may net be understeood te have accepted the E
!

3
claim ef the applicants with regard te the days ef their

werking, We may take up the plea of the O.As being barred

by limitstien, Admittedly, nene of the applicants initiated

udicial
H“H&&E¥E%EEFPI°C9951“95 in any ceurt te challence their

discentinuance made in January 1982, The Central Admini-

strative Tribunal was censtituted in November 1985, These

O.As have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim |

apart frem the provisioens of the Railway Board!

s letter

——
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of the Tribunal. The said O.As are U.A. NO. 722 /90 “#t

Rajencra humer srivastava Vs. uUnion of India and Ors, C.A

No. 471/8C Mukesh Kumar Srivastava Vs. Jnion of India &nd

UrSTJG.A;'NO. 648/91 iaden Mohan Pandey Vs.. Union of Indis
and Ors. No doubt, in these cases orders for re—engagemeni
of the applicants therein had been passed., Yn the materlal
placed in the supplemsntary affidavit we find subsequenily
in several other c&ses cecided by this Bench of the
Tribunel, & different view was taken when 1t was pointed
out that the Rallway Boerd's circulsr applied to MNobile
Booking clerks and the decision in Neera Mehia's case was
in £es§ect to Mobile Booking Cl2rkse. This distinctlon was

no ted while allowing a few review petitions in some O.As

‘2ng iniU.A. No, 131/92 Laljl shukla and Ors, the only N |

dl;ectﬁon given was that the res vondents mey consider and
-énalyse the cases of Mpbile Booking Clﬂrgﬁlgnd find out

if any scheme can be framed by them laying down & parti-
cular fcriteria for re-engaging Lhem on cassual or daily g
basis. Ajyainst this decision, the Rallway Authorities
preferred an SLP before the Hon. Supreme court and the

Hon, ?UpLame court by fen order dated 7.4.94 passed the
following order :-

" Delay condcnec. The order only gives & dire-
ction to the petitioner to find out any scheme
can be fremed. The Union of India
csn examine the matterx and if 1t is
not possible to frame a scheme, record
its finding accordingly. There is no
obligation cest by the impugned order

that the scheme should be framed in eny

C ase sub;ecn to the 8PONC, observations the SLP

is disposed of", - \\

i
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!
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Subseguently, the Railway administratien consideredx the

pessibility ef framing a scheme in the light ef the dire-

ctiens given in Lslji Shukla's case by the Bench ef this
Iribunal which was adlse repeated in seme other 0.As which

came fer decisien subsequent te the decision in Lalji

Shukla's case,

13, The Railway Administration in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Collecters fer abserptien and regularisatien in greup'C!
. ed

categery pests since this weuld militet gainst the statutery
previsiens laid down fer Recruitment ef Ticket Collectors etc

as centained in para 127 ef Section B of Chapter I eof the
Indian Railway Establishment Manusl 19gg Edition, They have
further taken the view that ne such peslis er vacancies exists
en the Railways fer Velunteer Ticket Collecters/Mobile Booking.

Clerks for their Te=engagement en casual er daily basis,

15 . It was also held that re-enagagement will burden

the public exchequer and will alse enlarge backdeer entry

and will effect reservation pelicy as centained in Article
16(4) of the Eenstitution of India, It wes alse held that
framing ef such a scheme for those Velunteers whe have Clearly
worked fer a peried ef merely for 5 te 18 days will be against

public interest as the posts filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general cempetitien and the eligible persens at large |

TR
| L

would be deprived ef their legitimate rights, 1
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td 1%, Admittedly, this scheme hss been given up after

o

47.11.86 ond the Railway Administratien has fer cogent reasens

indicated thmt it was net feasible te draw up @ scheme &S

e i
- "

? regquired in orders passed Wn varieus O.hA.s

el e g

16. Shri B.B., Paul has also invited m%‘v our attention

to certain decisions in review petitiens which were allowede

o o e e —

| mm@ On the basis of an onolegy of the decision by the
] Pr1nc1pa1 Bench in 'Neera Mehta's case direction fer re—engage

ment hgd been passed in the O.s. While dooiddag allewing the
review pegitiens it was noted that ihe decision in Neera
Mehta's case was confined to Mobile Boocking Clerks and there

ﬁ ... is no parity between Mebile Boekiny Clerks and Velunteer
Ticket Collecters. The present applicents-i:11 in the later

category.

H} lé. Quite a large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

_i have been washed dewn er even net accepted in latér decisiens
and a directien te draw up a scheme was enly provided as in

Lalji Shukla's case(Supra), which wgs followed in many other
subseyuent decisions., The turns and twists which have taken
plece 1n the view expressed on the question have been referred

to show that the decisions of this Bench of the Tribunal on

the basis of which the applicantsfziziming similar benefit

being extended to them do not hold the field.

il 19 ma
: A Yie may now take up tor consideration the pleas of

the applicants Lhat the/uec15¢una in some O.As in favour of

similarly situeted persons may be extended to thz zpplicants,

It is now fairly well settled that the judoment of the Tribun:

T Pl’
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{bf that mctier of any court doesg not give rise to a
Cause of action, It is the orders of the authority

concerned or their inaction which glve rise to the

grievance and the cause of action based upon this has to
be considered for purposes of determining whethar the
petition is barred by time under the provisicns of Sac,

21 of the Administrative lribunels Act,

13, Ac was noted by the Madrss Bench of the Central
Administrative Tribunal in & decision reported in (1594 )
28 AIC pg. 2C 'Tamil Nadu Divisional Accountants Associg-
tion and Urs., Vs, Union of India and (rs, this position of -
law has been clearly affirmed in the judgment of _the
Supreme court in 'Bhoop Singh Vs. Jnion of Indis and Crs.
(1$92) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been salisfactorily explainad the 0.4 was

re jected on the ground of limitation alone, In that

CaSeé an order adverse to the applicants was passed con
14.10.88. A decision on a similar order was rendered

Ly the Chendigarh Bench of the Iribunal on 1.5.91, There
after the applicants Asscciztion moved in th& mastitor and

mede & representastion, & years delay was held as fatal.

1S, A Full Bench of the Ernakulam Bench of the

Iribunal in s decision reported in (1994 ) 28 AIC 177 has
61ls0 taken the view that decisions in similar caces cannot
¢+ve & fresh cause of action and the period must be counted

from the date the claim relates,
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2. The Hon 'ble Supreme Court

O f nedd that"inordinate
BALS
ancd une xplaineg delay and laches by itse
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It was a)sc Ohserved that Art, 14 or

i
| the principle of Nen-discrimination 1s equitable principle,

i
» €Ny relief claimed cn thet basis myst

itse 1f
4 b2 founded on €Guity end not he alie

Ther=2€gro

N 10 thet concept",

: 235 “e may also refer +c a@ relevant observation mage in z

suprere Court in .-

| R Iecent decision of Hon, netan aancdrs
* _

Semant angd Urs., Vs, Union Ot India ang ors reported in

1594 S$.C.C(L&S) page 1ao,

The petitioners before the Supre-

me Court in that cage weére casugl ]1-

dallway, They wera elleged to

ol gl = gl
a . I

heve bren ébpointed be tween
1584-6¢ ang Tepresented bhetwenn 1675-~78, They, through

thelr petition Sought o direction to be:

" L

iagsf;ed to the Opp.
MEF Parties to inclyde their names inp Live Casﬁal Labourers
=
g Registeor after dye screening end to give them Te€—employment
! éccording to their seniority, The basis for the Claim
: ) amongst others & was a fey judements rendered by the Apex
court I

in 1985 andf}87 directing the Railwa? Authorities to
Preépere a scheme and -to absorh the casual labourers ip

sccordance with their S8n.ority, The Petitioners appeareq
to have made 3 Fépresentation ipn

.

1SSC to the Authoirities ip
which it was alleged that they are not follow
of the Supreme court, Hich cuyrt Of Calcutts
Bench of the C.A.T,

ir

ing the Orders }

and Calcutta ;
In the facts of the saigd case the Hon,

Supreme Court, took the view that since NO explanstion has i

been civen as 1o why the Fetitioners

did not approech til)

1920 hald that

WO questions arise ;

\
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(i) whether the petitioners/entitled as g3
matter ot right to reemployment,
_ (ii) whether they heve lost iheir right,
Lt ény oue to delay,
22. While dealing with the said question the
following observetion "'as made ;=
" DPelsy itself deprives a person of hiec
remedy available in 1aw, in absé@nce of
a;y tresh cause of action Or any legislation
d person who has lost his remedy by lapse
©f time logses his right as wellm,
23. A Full Bench ot +he Tribunal (PE, while
aeciding U.As 767 and 842 of 1985 made the following
ralevant Observation:-

SNt SR NGt openem. tc court of record +o

PeSS an order in respact of persons who
€¢re not even present be<fore it by any
crplication or petition., In this view

Cf the matter the viey teken in the

case of cne cr more employee by a judicial
ferum cannot pe i?@SG facto made appli-
Cable to all other employees n the same
cadre, rsnk or situation by another

Judicizl forym, "

This observation also supports the view taken here inaboye |

° Jjudgment in 3 cgase does not give a cause of
- who
acticn to another eémployee,/claims to be similarly

circumstanced as the applicant in other case earlier
decided, | \
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: X2 ghii B.B. Paul, lecrned counsel app2aring for

the i2spondcnts have invited owr attentiion 10 ¢ decicion

i : : r
rencerec by the Filncipal Bench in 'Ashlsg?ﬂhahrabu:ty Vs, j}

b |

Jnion of incig and Urs, .eported in 1994 (1, ATJ 382. In

the said case the fasts are almost identical as in the |

*1
!
:

case in hend, The applicant alleged that he was engaced

L L e

as Mobile Buckina Clerk from 1,5,85 €0 15,7.85 and had not
been encac2d thereefter. He mede & representetion statine

that he has worked for 32 dsys in 1985 and in view of the

e

circaler cf the Railway Board dated 21.5.92 he be elsc | §
considered for ebsorption as Mobile Booking Clerk. The
oprlicent's representation was rejecied and he was informed

tnat he cannot be &bsorked in ierms of the letter dated ‘

12.5.,92, In th2 said cz2se the gpplicant based his claim
on the.basis of @ decisicn of the F.B. in & similer bunch
of the 'cases, The Division Bench tock the view that
there .s no parity or similarity heiween alye applicants

Caseé end ithe applicanic in the bunch of cases dec.degd

eagrlier. It was held thot since the services of +he

applicént was noi discontinued es a result of Reilway i
Bocrd's letier daoted 17.11.86. the ap, licent's cus@ was i
kzﬁ-HOt covered by para 3 of ihe Railway Board's letter
deted 6,2,9C, Since he was not discherged consequent

upon discontinuance of the scheme by the zcnal Railway

as e result of letter dated 17.11.86. The same situation
obtéains herein also snd wehave alreedy held asccordingly,

25, In the said case, referring to the decision of the

Suprem2 ccurt in 'Bhoop Singh Vs, Union of Indie and Ors

(Supra), the guestion of deley was also
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consliogered cend it was held that the petition was barred
by limitation, The cause of action having accrued & in

July 1985. The.said C.A was filed sometime in the ye oI
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26. The learned counsel for the respondents slso

invited our sttenticn to ancther decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indiz and Ors reported in 1994 (1) ATJ
pPC=c4.

2%. The petitions before us are clegrly barred
by limitsiion as providéd in Sec. 21 of the Administrative
Tribuﬁals At. The provisions of the Railway Board's
letter dated G.2.90 is not attracted and epplicable tc the
applicants,

28, Admittedly, the scheme hzsy bheen given up
since after 17.11.86 and is no lcngar in force. This fact
csnnot be lost sight of. The a.plicants therefore, cannot

the i

be granted/reliefcprayed for by them. The applicants also

raised a pl=a that one Shri R.N. Shorey and 12 Others Volu-

nteer Ticket Collectors have heen included in the approved

list of 1982, It is, therefcre, pleaded thet the responde-

nts have been given re=engagement to some Voluntaers

dS

Volunteer Ticket Collectois on Pick and Choocse basis,

Q. ' In the counter affidavit, it has been indiceat

chel the 12. persons named in para 4,1C of the leading O.A
had been re-engaged as lbbile pooking Clerks and not as
volunteer Ticket Collectors, The allegation, therefore,
nax bheoen denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the Iespo-
noents \in re-engsging a few which has bean satisfactorily
\‘Qm}w..pbb
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1?ﬁﬁgﬁiiﬁanta in effect ere seeking re-engagement on the

fﬁh af haulngﬁworked for a period vanging betwﬂen

4§ tG 18 cays, whlch els¢ 1s doubtful,and has been disputed

by the respondents. ; |
31 In view of the discussion hereinabove, an |
a totality of the circumstances we are not pursuaded to

grant the reliesfs claimed for by the aypllcants,,f;hp . As
lack m2rii and are» accordingly cdismissed., No prder as to

L %\L

costs,
‘[Eh;_ o AKp ISR The copy of the jucgment shall be placed
3 on each of the U.As which have been decided by this common

juugmeht.qi
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